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13 Indemnifying MPPKVVCL:-
" Contractor shall be wholly responsible for compliance of all Labour Laws, Insurance,
EPF, Safety Rules etc. and also submit related Documents. Iff later on any liability is
raised on Company, then it will be deducted from that Contractor’s bills/Security
deposit and suitable action may also be wken against him / her. MPPKVVCL should

be

totally indemnified from all legal and other complications during work execution.

Further, any accident occurred during execution of Contract then Contractor is
responsible for payment of compensation to labour/ other alfected persons.

I Mode of Performance Guarantee:-
For the Performance Guarantee, in case of the successful Contractors (Bidders), a
BG/Cash from scheduled commercial bank of Rs 1 Lakh has to be submitted by
Contractor to SE of Circle within 28 days of the receipt of notification of award of
contract. However if a successful Contractor firm quotes zero or negative percentage,
then the BG against Performance Security would be for Rs.2 Lakhs. The
Performance Bank Guarantee has to be given by Contractor in name of . The SE.
MPPKVVYCL CHHATARPUR concerned) Circle (i.e. in name of SE of the Circle
where the work area falls). Failure of the successful Bidder to submit the above
mentioned performance guarantee, security shall constitute sufficient grounds for
annulment of the award. In addition to above if the total submitted value of Invoice is
more than Rs.10 Lakhs then 10% of the value of Invoice over and above Rs.10 Lakhs

wi

Il be deducted as Security Deposit. The maximum value of security deposit

including performance bank guarantee would be Rs.5 Lakhs (i.e. Rs.l Lakh as PBG +
Rs4 Lakh deducted from Invoices). In case of successful Bidder quotes zero or
negative then the maximum value of security deposit would be Rs.7 Lakhs. The
Performance Bank Guarantee should be valid for 24 months and will be
extended till completion of Defect Liability period of last work order.

15 Period of Contract:-

The contract will be placed for a period of 12 months from date of issue of RCA
Contract.

16 Dispute :- Y
Any dispute or difference, arising under, out of, or in connection with this
tender/contract order shall be resolved in following hierarchy:-
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Dispute Board Level-l (DB-I) comprising of concerned SE(O&M)
CHHATARPUR, EE(STM) CHHATARPUR and EE(0O&M) CHHATARPUR.
The contractors has to submit the dispute in writing to Dispute Board and after
hearing the dispute the DB-1 has to issue decision within 15 days from the date of
receipt of dispute in writing.

Dispute Board Level-1l (DB-11) comprising of Regional Chief Engineer,
concerned SE(O&M) CHHATARPUR and SE Olo Regional CEs (SR). In case
the dispute has not been resolved by Dispute Board Level-I. The contractors has
to submit the dispute in writing to Dispute Board and afier hearing the dispute the
DB-11 has to issue decision within 15 days from the date of receipt of dispute in
writing.

In case of dispute has not been resolved in DB-1 and DB-Il them arbitration
proceeding shall be conducted under Madhya Pradesh Madhyastham Adhikaran
Adhiniyam 1983 (MP Act No.XXIX of 1983 (12" Oct, 1983).

17, Force majeure:-
Force majeure condition is herein defined as:-
(2) Natural phenomena, such as floods, draught, earth-quake and epidemics.
(b) Actof any Government Authority, domestic or foreign, such as war, quarantines.

embargoes, licensing control or production or distribution restrictions.
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